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assessable to duty o f excise in terms 
of metric tonne, the statement shows 
the information in this unit.

Damage to Land* due to Floodb

38t. Shri Abdul Ghani Dar: Will
the Minister o f Irritation and Fewer
be pleased to state:

(a) whether the Central Govern
ment have urged the State Govern
ments to collect data regarding the 
wastage o f tortile and agricultural 
lands every year due to non-construc
tion o f bunds during the floods;

(b) if so, the total area of fertile 
and agricultural lands wasted every 
year in each State as a result there
of; and

<c) the financial assistance being 
given to each State to construct 
bunds over rivers during the next 
three years?

The Minister of irrigation and Power
<Dr. K. L. Kao): (a) Yes, the State
Governments have been requested to 
supply every year information rela
ting to flood demages, which includes 
total area and the cropped area affec
ted by floods.

(b ) The floods on an average affect 
an area of about ISO lakh acres annu
ally, o f which the cropped area is 
about SO lakh acres.

<c) Financial assistance by way o f 
loans is given to State Governments 
for execution o f flood control schemes 
including construction o f embank
ment*. The Central assistance for 
this purpose is decided every year, as 
«  part o f the overall plan outlays and 
the provision in the interim budget 
to r  the current year is Rs. 9 crores.
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Will .the Minister of Irrigation n"* 
Fewer be pleased to state:

(a) whether the Canadian Govern- 
ment have agreed to the new pro
posals of the Central Government for 
the supply of know-how of the com
ponents and the raw materials for 
the Third Set of generator, in addi
tion to the supply of the two complete 
set* for the Idikki Hydro-Electric 
Project;

(b) if not, the reasons therefor; 
and

(c) the present position regarding 
the commissioning of the first part ot 
the Idikki Scheme by the year 1970?

The Minister o f Irrigation and 
Power (Dr. K. L  R*o): (a) and fb). 
Confirmation from the Canadian 
.iLiihorities about their acceptance* st 
the proposal is awaited.

(c) Aocording to present indications, 
it is expected that the first unit of 
130 MW would be ready for commis
sion* in 1970-71.

Iavastasent ot Unaeeeanted Manny ia 
R tsd sf Schemes

324. Shri Seshlyaa: Will the Minis
ter of Finance be pleased to state:

(a) whether Government have con
sidered any proposals to allow invest
ment of unaccounted money in bous
ing schemes in big cities, without tha 
need to discloee the source; and

(b> if so, the decision taken there
on?

The Depaty Prime Minister and 
Minister ot Finance <Shri Merer# 
Desel): <«) Yes. Sir.

(b ) Such a concession has not been 
considered to  be necessary a*, recent
ly, two schemes for voluntary dis
closure at tnoomes were instituted In 
quick succession and people had ade
quate opportunity to bring their un
accounted money beck into d | # i >




